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MATTERS RAISED WITH PERMISSION

Need to review the Census data on minority community in Odisha
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DR. AMAR PATNAIK (Odisha): T associate myself with the mention made by the
hon. Member.

SHRI NIKANTI BHASKAR RAO (Odisha): 1 also associate myself with the
mention made by the hon. Member. SHRI SUJEET KUMAR (Odisha): T also associate
mysell with the mention made by the hon. Member.

Need to take steps to address high transmission charges imposed by
State Electricity Boards

SHRI T.G. VENKATESH (Andhra Pradesh): Respected Chairman, Sir, T wish to say
that many core power projects in India are closed because the charges of Electricity
Boards are very high. Consumers are not able to buy this power. The affected thermal
power projects are mainly Nellore and Odisha. More than one lakh crores have been
invested in these projects because of wheeling charges. Globally, wheeling charges are
not more than 40 paise. Here, they are charging Rs. 4. Their generation cost is Rs. 3.
They are charging Rs. 4 for power wheeling. Nowhere in the world it is happening this
way. The Electricity Boards are unnecessarily charging more overheads. There also,
they are not giving global tanff prices. Their charges are also very high. So, the power
industries have closed, the consuming units have closed, institutions are affected,
labour has been affected and the GDP 1s also affected. So, my request is that immediately

we have to bring an ordinance. So, we have to keep 40 paise as wheeling charges like



